
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION NO. 04/2025 

 

IN THE MATTER OF: 

SUSHIL RAGHAV                                               …………APPLICANT(s) 

VERSUS 

STATE OF UTTAR PRADESH & ORS.                        ……..RESPONDENT(s) 

 

 INDEX 

S.No. PARTICULARS PAGE NO. 

1. JOINT COMMITTEE REPORT ON BEHALF OF 

DISTRICT MAGISTRATE, GHAZIABAD IN 

COMPLIANCE OF THE ORDER DT. 10.01.2025 

PASSED BY THE HON’BLE NATIONAL GREEN 

TRIBUNAL                                                                         

 

 ANNEXURES  

2. COPY OF THE NOTESHEET DT. 22.01.2025 

ATTACHED HEREWITH AS ANNEXURE A-1 

 

3. COPY OF THE LETTER DT. 01.02.2025 

ATTACHED HEREWITH AS ANNEXURE A-2 

 

4. COPY OF THE INSPECTION REPORT DT. 

04.02.2025  ATTACHED HEREWITH AS 

ANNEXURE A-3 

 

5. COPY OF THE UPISIDA APPROVED MAP 

ATTACHED HEREWITH AS ANNEXURE A-4 

 

6. COPY OF THE LETTER DT. 17.02.2025 

ATTACHED HEREWITH AS ANNEXURE A-5. 
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THROUGH 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF UTTAR PRADESH 

EMAIL- bhanwar09jadon@gmail.com  

DATE: 

PLACE: 
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NOIDA
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directed the Additional District Magistrate to

take further actions in the present matter.
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in the tabular chart

as mentioned
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A Copy of the letter dt. 17.02.2025 has bccn attached herewith as 

ANNEXURE A-5. 

1.Hence, the present report is being submitted for the kind perusal of this 

Hon'ble Tribunal. It is prayed that the same be taken on record. 

12.That 1 state that everything stated above has been stated by me my 

official capacity on and derived from the official ecords and I state that 
nothing material has been concealed therefrom. 

VERIFICATION 
Verified at Guheziabas on this 2oday of February, 2025. that the 
contents of the above affidavit from paragraphs 1 to 12 are believed to be 
true and correct to the best of my knowledge and beliet. No part of it ts 

false and nothing material has been concealed therefrom. 

ATTESTED 

(Sancech arma) 
deg. 1:3E/sé 
MOTAFY/ PUBLIG 
Chaziavad (U.2.) 

20 FEB 2025 

DÉPONENT 

DEPONENT 
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